$~S-29
8 IN THE HIGH COURT OF DELHI AT NEW DELHI

+ W.P.(CRL) 665/2020 and Crl. M.A. 5108/2020, Crl. M.A.
5109/2020 , Crl. M.A. 5330/2020, Crl. M.A. 5367/2020 & Crl.
M.A. 9161/2020

SHAIKH MUJTABA FAROOQ & ORS. ... Petitioners

Through: Mr. Colin  Gonsalves, Senior
Advocate with Ms. Sneha Mukherjee,
Advocate.

versus
UNION OF INDIA & ORS. ... Respondents
Through:  Mr. Anil Soni, CGSC for Union of

India.
Mr. Amit Mahajan, CGSC for Delhi
Police.
Ms. Pinky Anand, Senior Advocate
with Mr. Satya Ranjan Swain,
Advocate, Ms. Archana Sharma,
Advocate, Mr. Piyush Beniwal,
Advocate, Mr. Somhouendu
Mukherjee, Advocate, Mr. Ankit Raj,
Advocate, Ms. Arunima Dwivedi,
Advocate and Mr. Kamal Rattan
Digpaul, Advocate with
Neeraj/applicant in person in Crl.
M.A.5109/2020.
Mr. Chindambaresh, Senior Advocate
with Mr. Sanket Gupta, Advocate,
Mr. Amit Tiwari, Advocate, Mr. S.N.
Verma, Advocate, Ms. Damini Garg,
Advocate, Mr. Ankit Verma,
Advocate  with  Mr.  Chiranjiv
Kumar/applicant in Crl. M.A.
No0.9161/2020.
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CORAM:
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MR. JUSTICE ANUP JAIRAM BHAMBHANI
ORDER
%0 11.01.2022
The present matter has been taken-up for hearing by way of Video

Conferencing on account of COVID-19 pandemic.

The present writ petition has been received on transfer pursuant to
directions issued by DB-I headed by Hon’ble the Chief Justice vidé order
dated 06.01.2022.

From a perusal of the order sheets in the present proceedings, it is
axiomatic that connected writ petitions seeking similar reliefs, namely
W.P.(C) 2296/2020, W.P.(C) 2836/2020, W.P.(C) 3003/2020, W.P.(Crl.)
588/2020 and W.P.(Crl.) 669/2020 are pending adjudication before DB-I
and are stated to be listed for hearing next on 28.01.2022.

Mr. Colin Gonsalves, learned senior counsel for the petitioner, on
instructions, prays for time to move an appropriate application seeking

consolidation of all connected writ petitions in order to avoid any conflict.

List on 04.02.2022.
SIDDHARTH MRIDUL, J
ANUP JAIRAM BHAMBHANI, J
JANUARY 11, 2022/Ne
Click here to check corrigendum, if any
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